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THE INISTER. O  S TE IN 
THE INISTR O STEEL AND 
liftNS  (SHRI KASHA OKDA):
(a) to (e). The infor ation is bein 
collected  ana will be laid on the 
Table of the Hose.

News report reardin * ot *3..
Vlkon

906. SHRI . . BANATWALLA: 

DR. BA I SIN H:

Will the  inister of INOR A
TION AND BROADCASTIN  be 
plowed to state:

(a) whether overnent have seen 
the press report appearin in the 
Blit dated the 17th ebrary, 1079 
nde the headin Secret RSS fil 
on pIORAS and if so, what;

(b) whether it is also a feet that 
this fil and titled TATOA A deals 
ainly with the nationwise tor of 
SttSrl Deoras;

(c) whether it is also  a fact that 
soe T.V. Oaennen on contract 
with the inistry of Infor ation and 
Broadcastin were enaed; and

(d) whether overnent propose 
to in ire into the whole atter add 
it act, th* reason* thereof

r   tnsr  of v *
r t AND BROADCX nife (SHRI 
L. K. ADVANI); (a) tea, Sir.

(b)  3* fll prodced by e Shri 
N.   osh covers Visits of Shri 
Deoras  to varios parti of the 
contry after his release fro ail in
i . .

 o (« No. %V Caeraan on .  *» 
tract with Dotfrdarshan was involved.

ents fro anywhere) 1* nderstood
to have bet* cn ed
dcer,

(d) Does toot arise.

Altered l seNH t off Newsnaen tat 
ffssfclr.

997. DR. BAtT KALDATH: Will 
the inister of INOR ATION AND 
BROADCASTIN be pleased to state;

(a) whether it fe a fact that ov
ernent of Kashir and their offi
cials have been harassin the news
en in Kashir; *

(b) whether the Central overn
ent have taken note of the resol
tion of the Workin ornalists  of 
a  and Kashir; and

(c) if so, what steps have been 
taken by Central overnent to pro
tect the newsen

THE ‘ INISTER O INOR A
TION AND BROADCASTIN (SHRI 
L. K. ADVANl): (a) t0 (c). ov
ernents attention has tan dxswn 
to a resoltion passed at a eetin erf 
the workin ornalists and local «di 
tors held in t ttoa Dece ber*,
197, expressin concern over the ** 
leed nwarranted and ncalledfor
attack on pressen bv 1 tit*
Chief inister. Nfc slpecifie instance 
of harassent by State O ttpent 
officials is wflkin the knowlede of 
thft,r«rnn t. ...
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